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Shri D itu : I have not said that a 

non-official is going to be appointed. 
My hon. friend has entirely misunder-
stood what 1 have said. I stated that 
there is no proposal to have a non- 
official administrator for Delhi.
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Shri Datar: He will be there lor
some time. I cannot tell when he will 
be replaced.

Shri .R&meshwar Tantia: May I
know whether if such an administra-
tor will be appointed, it will be in con-
sultation with the Delhi Corporation?

Shri Datar: There is no such ques-
tion before the Government at alL In 
view of the re-organisation of States 
and the establishment of the Munici-
pal Corporation, Government are con-
sidering what changes are necessary in 
the secretarial set up of the Delhi 
administration.
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Dr. K. L. Shrimall: The matter is 
still under investigation. I cannot say 
anything.
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Educated Unemployment

+
/ “ Shri Prabhat Kar: 

iw a  ^ Shrj g M Banerjee:

Will the Minister of Education be 
pleased to state:

(a) whether it is a fact that 60,000 
teachers are to be appointed during 
1958-59 under the Scheme to relieve 
educated unemployment; and

(b) if so, the estimated number of 
tcachers to be appointed in each State?

The Minister of Education (Dr. 
K. L. ShrixnaU): (a) No, Sir.

(b) Does not arise.

I would, however, explain why I 
am giving a negative reply. Though 
there is a proposal the question is 
with regard to employment o f  teachers 
in 1958-59.




